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••' ,-view to improve the capacity
. to achieve targets and re-
move past short-comings.

I '. .

(iiJ Changing' procedures and.
priorities so as to. ensure
timely and adequate availabi-
lity of all required inputs
including funds.

(iii) Installing effective multi-
tiered monitoring systems so
as to watch performance. and
supply timely correctives
wherever necessary.
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0795* SH*S VAYALAR ftfcVl: 
WIU the Minister ot IRRIGATION 
AND FOWKR be please* to

(a) the important schema* to be- 
executed in the State of Kerala with 
the aatfrtwMe ot the Rural Electrifi­
cation Corporation during the year 
1874-75, and a  brief outline of these 
schemes and the total amount sanc­
tioned for the execution of these- 
schemes;

The DEPUTY MINISTER IN TOR 
MINISTRY OF IRRIGATION AND 
POWER (SHRI SIDDESHWAR 
PRASAD): (a) and (b). The pro­
gramme of rural electrification is. 
formulated by the State Govern­
ments and implemented through 
their State Electricity Boards, Addi­
tive loan finance is provided by the 
Rural Electrification Corporation 
Ltd., for implementation of viable 
schemes of the State Electricity 
Boards Upto 31-3-1974, the Corpora­
tion has sanctioned 10 schemes of 
the Kerala State Electricity Board 
involving a loan assistance of Rs. 
712,571 lakhs Details of the schemes 
are given in the statement laid one 
the Table of the Mouse. [Placed tn 
Library. See No. LT-6713/74f. these 
schemes are scheduled for comple­
tion in a period of 3-5 years and will 
continue to be executed during the 
year 1974-75.

No details are available for the 
schemes which may bo sponsored 
by the Kerala State Electricity Board 
during 1974*75. The assistance would 
depend upon the number of schemes 
sponsored by the Kerala State 
Electricity Board and approved by 
the Corporation in accordance with 
the laid down norms and guidelines.

Amount recovered from Ticketless 
Travellers daring 1WM4

6790. SHRI SUKHDEO PRASAD 
VERMA; WiU the Minister of RAIL­
WAYS be pleased to state:




